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[ Transiation)

SHRI RAM NAGINA MISHRA
(Salempur) : 1 want to draw the attentton
of the Indian Governmcnt towards the
supply of foodgrzins to the labourers
under the Rural Employment Scheme.
The Government has introduced the
Scheme of ‘Food for Work' throughout
the country with a view to make food-
grains available at cheap rates specificaily
1o the rural poor in a liberal way. Buat
when | toured Deor.a and Baliia districts,
I found that the labourers are not supplied
with foodgrains because foodgrains are
to be supplied to them at Cheap rates as
stipulated by the Government whereas the
rates of foodgrains prevailing in the
market at present are high.

As per instruct.ons of the Governmeant,
the rural development work should be
carried on by da:ly wage workers on
muster-roll. But the work is in reality
carried out through coontractors. It is
due 10 this reason that the cootractors
pay in cash on'y and sell the entire food-
grains in the market. The food-gains
which shou!d be given 10 the workers at
subsid sed rates are not given to them and
insiead they go to the coffers of the offi-
clals.

1 request the Government that the
least in my district of Deo’ia and Ballia
this matter should be inquired into and in
future arrangements should be made to
ensure that the foodgrains meant for
labourers reach them.

[ English)

(vil) Need to extend the rebate facility to
handioom industry.

SHRI P. KOLANDAIVELU (Gobi-
chettipalayam) : Sir, the handloom clothes
are being used by must of the pcople in
this country from ancient times. This
industry shou!d be taken care of like a
handicapped child in view of its present
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state of affairs. The handloom clothes
were exported to the Far East and
Western countries as our handloom
clothes were famous and hand unique
beauty and quality. They had earned a
good name all over the world and a lot
of foreign exchange too. There was a
threat that even the very existence of this
industry would perish. As such, our great
leaders like Hon. Shr: Rajaji and Pera-
r.gnar Anna came forward and put forth
the facts before the then Prime Minister,
Shri Jawaha:lal Nehru and urged the
necd for helping the poor weavers who
were cngiged in handloom industry. He
had =also readily agreed to help this
industry. Recently, the hon. Union
M nister for Textiles has announced that
from this year the rebate so far extented
to the handloom clothes will not be given.
On hearing this announcement, the hand-
loom weavers' industry is very much
shocked and worried. For the past 30
years, the handloom industry was given
all sorts of help and encouragement.
Commissions were given to uplift this sick
indusiry. In this s:ick industry has to be
kept alive, the only tonic that can be
given to it, is extending the facility of
‘rebate’. It is suggested that the rebate
may kindly be permitted to be allowed to
am maximum of 3 days, if not 7 days,
on d:fferent occasions. Further, the rebate
period which is more importint, may be
restored to 60 days.

(vili) Need to conduct survey to examine the
feasibility of setting wup tobacce
industry in public sector in Aligarh
Tehsil ia District Etah of Uttar
Pradesh.

SHRI MOHD. MAHFOOZ ALI
KHAN (Ewah) : Etab, Farrukhabad and
Mainpur: districts in Uttar Pradesh are
famous for producing Kampla Garhia
tobacco, one of the finest varieties of
tobacco and is a cash crop. This varietics
of tobacco 15 in great demand throughout
the country. But because of lack of
incentives and exploitatioa of the tobacco
growers by middle men and Commission
agents, there is no substantial growth in
the cultivation and production of tobacco.
Consequently, the economi¢ condition of
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the producers of this finest variety of
tobacco remains unchanged, rather it is
deteriorating with the increasing pro-
duction cost and overall day to day rise in
the prices, With ndequate incentives and
remunerzlive prices of wobacco, there is
ample scope of growth of tobacco industry
in the area which would not only rase
the economic condition of the growers but
will also gencrate employment oppor-
tunitles besides developing this backward
area in the State.

I would, theiefore, urge the Govern-
ment to kindly conduct a survey of the
arexr and to examine the feasibility of
sctting vp tob.cco industry in the public
scctor in Aliganj Tehsil, in district Etah.

DEMANDS FOR GRANTS 1987-88—

Contd.,

12.18 hrs,

(English)

Miaistry of Human Resoarce Development —
Contd.

MR. DEPUTY-SPEAKER : Now, we
will take up itern No. 10. That is, further
discussion and voting on the Demands
for Grants under the control of the
Ministry of Human Resource Develop-
ment.

I want to bing to the Members'
attention that already we have taken 3
bours and 36 minites. Now, only 2 hou:s
and 24 minu.cs are left. But 1 am having
a big list of Membcrs who want to spe.k.
Therefore, 1 would request all the Mem-
bers to take o.:ly 7 or 8 minutes each.
Yesterday also, the Members followed the
same pattern—7 or 8 minites eich. There-
fore, I request them to cooperite and to
put forth the points within the specified
time limit of 7 or 8 minues. I want to
give uniform of 7 to 8 minu'es.

SIIRI JAIDEEP SINGH (Godhra):
Sir, «fter our bad peformance in the
Asian Games at Scoul, lot of burore was
raised in this House regarding the state of
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affiirs of sports in this country, Subse-
quently, I know that maony steps have
been taken to sce how best we can re-
service our entire fab ic of sporis manezge-
ment and sporis tra n.ng 50 thit we can
do well. Therefore, ut present I feel that
it would be good 1o make such suggestions
and also to put forch certain points for
the consideration of the hoa. Miaister.

My contention is that .o this country,
the amount of money that the Central
Government spends on sporis which are
now been considerably increased, is veiy
much mor: than the total amount of
money spent by all the Sta'es put toge-
ther. Evea then sports remains a Concure
rent subject and, thesefore, even with all
this financial assistance, we have to
depend a lot on the States for the purpose
of implementation of the sporis program-
mes. All the States do oot huve the same
amount of enthusiasm. Some States are
very much interested in sporis and some
States are absolutely negligent about what
is to be done with the resuli that no
substantial growth on sports s taking
place in this coun'ry 28 it . Therefure,
I would like iniially to suggest th.t an
attempt should be made to makes sports a
Central subject and it should be conducted
and directed from the Cent al Government
alone.

The other question s of the matter
concerning physical education. Physical
education and sports go had in hand and
no development in spor's can be of any
use unless the eotre structure of the
physical education in the couotry is also
made to dovetail with sports.

Therefore, 1 would suggest in the first
place to the Government that & Separate
Directorate of Phys.cal Educat.on should
be created under the M nistry of Sports at
the Centre because every school, college
and university has some k.nd of a sports
programme. But my experience is that
in the absence of a drive on the physical
education s:de, physical education does
not coiocide with the programme of
sports and if a Directorate can be formed
and the stand.rd of our physical education
ip college and universities could be



